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I.ITRAL ADMINISTRATIVE TRIBUI,IAL
PRIHCIPAL SENCH

O.A. No.2229 OF 2003

l.lsw hi, thrs the 17th day c,f seF,tember,2003

HOI{, BLE SHRI JUSTICE V, S, AGGARWAL ' CHAIRMAN
HOf'l'BLE SHRi R. K. UPADHYAYA ' ADMIT'{ISTRATM MEMBER

Om Prakash Verma
S/o Shrt Ram Prasad Sorr-i
Ex-E.O. tsranch Postmaster,
Pcrsioffice - Bakla Vla Raya,
D-;stt - Mathura.

....Applicant
(By Advocats : shri D.P. sharma)

Versus

I Uni on of In,J i a
tl'irough secretary,
Mi nrstr y of Communicaticrri,
0epartrnent of Posts,
Dak Bhawan Sansad Marg,

A - I l- -ir€lw ut |il|.

o

c

2 The Postmaster General
Agra Region - Agra,

$. The Sr . Superi ntendent Postrtf f i ces,
Mathura 0ivtslon - I'lathura,

a The Di rgctc,r Postal Serv i cs,
Or'o tlrg P.M,G. Agra Regton - Agra,

,,.,.RgsponrJgnts

ORDER (ORAL)

SHRI JUSTICE V . S. AGGARI{AL : -

Learned counsel for the appltcants states that

without prejudice to appl tcant's rtght to pursue h'i-q

revisron, he does not pr€ss th€ prg-sent petitlon.

Allowed as prayed.

The Frresent QA is dtsmtssed as w'ittrdrawn.

C*
(R.K. UPADHYAYA)

ADMINISTRATIVE MEMBER

(v.s. )
CHAIRMAN
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